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Suh.: Core Contpetciicc Coiifereiice on liiiowlcdge. Skill and Perspc 1 Q g
Development lor Presiding Officers (Liibour Court) & Preslillng Offi "
(Industrial Trihiinal) {full strength? on 12"‘ September. 2025. K Q’

it
Respc'tcd Sir. I Q}? _ _. 4'

L
As per the approved Tniming Calendar for the yixir 2025. the Delhi Judicial

Acitdcitty shall he conducting a ‘Core Competence Conference on Knowledge. Skill
and Perspective Development‘ for Presiding Officers of industrial Tribunals and
Labour (‘oiirts on 12"‘ September. 2025 atfthe Delhi Judicial Academy.

The noiiiination list of Judicial ()Fficqrs for the aforesaid progrzimnte is enclosed as
Aiiiiexiire ‘A‘ The schedule of the programtiie shall be Communicated in due course.

It is requested that nominated Judibial Officers may kindly he contmuriicalcd
about their nomination in the aforesaid progtpniinc through your good otTice.

I11 case tin Officer requires exemption from attending the programme. hofshc may
move their application in advance through y ur good office. If the exemption is required
on an urgent basis. an tl'llttt‘li1lIOI't to that ellgct may be sent to the Academy through c-
mail. followed by it fomiiil application dulyJorivarcled by your goodself. Attention oflhe
nominated officcrs may also be drawn to th I exemption guidelines issued hy the Hoii‘hle
High Court of Delhi vidc Letter No. ‘I097-7;l l0/DI-lC!GAZ..!G-3/2023 dated l0.lO.2023.
whereby ll has been directed that exemption of nominated Judicial Officers from
attending training programmes Sllilll he considered only in case of extreme cxigcncy such
as medical condition etc along with rlociimcptttry proof.

In cusc the noniiiiiited officer ls triinsferred. the successor Judge shrill stand
nominated for the programme autonioticajlly.

The nominated Judicial Officers maly kindly be advised not to list any judicial
work on l2"‘ September. 2025. so that litiglinls and lawyers are not inconvenienced. In
case some jllCliClfil work has already hecii listed. it may be preponed or adjourned
accordingly. to the extent possible.

With regards.
Yours faithfully.
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lRiljl2Sll Kumur Siitghl
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Cupy lorwardcd digitally nllmgwilh its enclosure for information and necessary

l. All Ld Presiding Officcrs. Industrial lfrlbunal/l.1botir Courts. Rouse Avenue Court Complex,
New Delhi. V

2. The Branch In-charge. Admit. Filing. Poul Cat. Cart: Taking. Facilitation Centre. Rouse
Avenue Court Complex, New Delhi.

fl. The P.S. to Ld. Principal Distrirt R Sessions Judge-riim-Spocin|Ji1dgr (PC Act] (CHI), RJ\C(I_
Ne Jellii.

4. c Web-site Committee. Tis I-lazart §ouri.\, Delhi. -
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(Dig Vlnay Singh)

I Officer ln-charge Undl.)
for Principal Distflct 8i Hes.-atoris Judge-

| cum-Spl. Jiidgc (PC r\rt)(CBl)
Rouse Avenue Conn Complex
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thNo. DJA/Trg./Conf./JO-19/POLC& POIT/1966/2025/3 00L l2 August, 2025

To

The Ld. Principal District & Sessions Judge,
-cum-Special Judge (PC Act) CBl,
Rouse Avenue District Court.
New Delhi.

Sub.: Core Competence Conference on Knowledge, Skill and Perspective
Development for Presiding Officers (Labour Court) & Presiding Ofiicers
(Industrial Tribunal) (full strength) on 12"‘ September, 2025.

Respected Sir,

As per the approved Training Calendar for the year 2025, the Delhi Judicial
Academy shall be conducting a ‘Core Competence Conference on Knowledge, Skill
and Perspective Development’ for Presiding Officers of Industrial Tribunals and
Labour Courts on 12"‘ September, 2025 at the Delhi Judicial Academy.

The nomination list of Judicial ()t'ticers For the aforesaid programme is enclosed as
Annexure ‘A’. The schedule of the programme shall be communicated in due course.

It is requested that nominated Judicial Officers may kindly be communicated
about their nomination in the aforesaid programme through your good oftice.

' In case an Officer requires exemption from attending the programme. he/she may
move their application in advance through your good office. If the exemption is required
on an urgent basis, an intimation to that effect may be sent to the Academy through e-
mail, followed by a formal application duly forwarded by your goodselt‘. Attention of the
nominated officers may also be drawn to the exemption guidelines issued by the I-lon‘ble
High Court of Delhi vide Letter No. 7097-71I0/DHC/GAZ./G~3/2023 dated iO.l0.2023,
whereby it has been directed that exemption of nominated Judicial Officers from
attending training programmes shall be considered only in case of extreme exigency such
as medical condition etc. along with documentary proof.

In case the nominated officer is transferred, the successor Judge shall stand
nominated for the programme automatically.

The nominated Judicial Officers may kindly be advised not to list any judicial
work on 12"‘ September. 2025, so that litigants and lawyers are not inconvenienced. In
case some judicial work has already been listed, it may be preponed or adjourned
accordingly. to the extent possible.

With regards,
Yours faithfully.

@\-'
(Rajesh Kumar Singh)
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Ndminatiott List for

Annexure 'A'

Core Competence (iionference for Knowledge, Skill &
Perspective Development

for Presiding Officers [Labour Court) & Presiding Officers
(Intlustrial Tribunal)

flfull Strength)
i 011

12‘l' September, 2025

No.
SI. RT” ‘ .Name of Officer Present Posting No Place of Posting

1-‘ Gautnm Manon i POIT 1__ Rouse Avenue
l\-I Mr.iMol1lnder Vimt POIT '<<>“P~<.=.A."su\!s
U-J __ ""?'.-tE'=.‘<l“L___ _. POLC‘ '-I Rouse Avenue
2- Ms.1 Chetna Singh if V POLC Ch Rouse Avenue
U1 Mr.l Ashok Kumar were IO Rouse Avenue

W --Rr;lS1're1¢¢r.M9J!i!§iee'!. POLC G0 Rouse Avenue
=-.llG\ Mr.‘ Arun Kumar Uarg POL§ km-I Rouse Avenue
O0 Mr.l Arun Goel Pguc 5 Rouse Avenu
KO Mr. ‘ Sujit Saurabh t

l POLC O

c
Rouse Avenue

10 Ms. ‘Pooja Aggarwalr __ __ _ POLC Rouse Avenue
11" _Ms. Ritu Singh rote 45,-. Rouse Avenue

.12 Ms. Alichana Bhalla O POLC 'Jl Rouse Avenue
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